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INTRODUCTION 

I, the ~ , COOlmittee on the Welfare of 

Scheduled Castes and Scheduled Tribes, havin 9 been 

authorised by the Committee to submit the Report 

on thei r behill f, present thi s : Twontieth Report. 

( Ton th L0k Sabha) on tho Ministry of Steel -

Reservations for the errployment of S ~  Castes 

and Scheduled Tribes in Visakhap,1tnam Steel Plant. 

2. The Commi ttee took the evi dance of the 

representatives of the Ministry of Steal and .. 

Visakhapatnam Steel Plant on 18.1.1993. The 

Ccmmi ttea wish to express the! r thanks to the officers 

of the Ministry of Steel and Visakhap"3tnam Steel Plant 

for p L1dng before the Ccmmi ttee material and 

infl)I)nation the Commi ttee wanted in connection wi th 

the eX3mination of the subj ect. 

3. The Report was c'Jnsidered and adopted by -the 

Committee on 3) March, 1993. 

4. A Summary of conclusions/recommendations 

contained in the Report is apended(Appan 

NEW DELl-U 
2f5 March,1993 

5 Chai tra,1914-1S(Saka) 
Committee on the Welfare of 

Scheduled C"3stes and 
Scheduled Tribes. 
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REPRESENTATION ~  THE ~  OF ~ 1 S 

(a) Or ganisational Set '1& • 

.. 
Rashtriya Ispat Nfgam Limi ted (RINL), a Public 

Sec tor Under takin g, was incoI'por ated on 18 February, 

194,.. Visakhapatnam Steel Plant v/hich was a unit of 

SAIL ti 11 t ~  Was brou41 t under the con 'b:'ol ,of RINL on 

1.4.1982. The Plant' has been constructed in u.vo over-
. i 
lappin 9 phases and its second phase uni ts ha'W been coml1i-

ssioned progtessively durin'g the years 1991 and 1992. 

1.2 Rashtriya Ispat Nigam Limited has got a three 

tier ~' t  set up viz. Board of Directors, Full-
" ' 

time Chairman-c,UTl-Man agin g Direc tor and full-time senior 

level Executives in +l-te rank of Executive Director/General 

Manager/Depl:Jty Qmeral Manager etc.(who head the major 

functional Departments and Auxiliary/Service Oepar1ments) 

The Ministry of Steel is looking after the workin 9 of the 

R ash tr i ya I sp at N i gam L imi te d • 

1.3 The major functional depariments include Works, 
. ~ 

Construction and Assoc iated Desi 91~  gineerin g, Fin ance 

and Accounts, Materials Management, Marketing and Personnel 

and Human Resources Development, while Auxiliary/ 

Service Departments inclucS Man agemen t Services including 

Industrial Engineering, Corporate Planning, Town Adminis-

tration ~'  g Town ship Maintenance, Medical and Public 

Health, Law, Vigilance and Public Relations. 
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(b) Composition of tr}e Board 

1.4 It has been observed from the Preliminary Material 

that the Board of Directors of Rashtriya Ispat Nigam Ltd. 

comprises of Chainnan-cum-Man agin g Director, three 

functional Directors and five part-time Directors. 1}lIere 

is no SC/ST Member in the existing BOard of Directors. 

1.5 The functional Directors on the Board are appointed 

by the Government in accordance with the guidelines 

issued by the Department of Public Enterprises. The 

selection of the incumbents is done by the Public Enter-

prises Selection Board (PESB). The recommendations of 

PESB are placed before the hpoin tments Committee of 'the 

Cabinet (ACe) for approval. 

1.6 The Commi tt.·-, 'J desired to know as to whether 

the Ministry of Steel or Chairman-cum-Managing Director 

of Visakhapatnam Steel Plant had ever suggested/recommended 

the name of any eli giole SC/ST candidate to PESB for 

appointment as functional Director or part-time Director 

in the Plant. 

1.7 It has been submitted that while PESB invites 

candidates workin 9 outside the Steel Sector, Mini stry 

of Steel also recommends internal candidates for c onsi-

deration by the PESB for cppointment against these posts 

as and 'Ahen vac anci es arise. The criteria for recol11llendin g 

internal candidates·- "followed by the Ministry of Steel has 
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been to obtain list of eligibl e exe cutives :.~ m2ke 

recommendations. As there waS no eligible 3C/3T c2ndidates 

in the feeder grades, no such ,~t  '~ )  

for appointment as functional Director. 

1.8 The reply has been ~t  further 

"As the proj ect, till recentl y, was still 
under implementation, the part-tima Directors 
on the Board of Rashtriya Ispat Nigam Ltd. 
have been ~ t officials from t ~ 
M[nistry of Steel, Department of ~, 
Railway Board and the State . .~,1t 
of Andhra hades h. Generall y: the of 2i :ials 
at senior level dealing with problems 
relating to the project have been associated. 
The nominations have been made on the 
reconrnendatlons of the concerned Departmcmt/ 
Government .11 

It has been stated furtrer that at pres'ent there 

is no Direptor belonging to SCS/STs on the BO<:lrd of any 

of the 10 Public Sector Undertakings 't ~ Adminis-

tr<1tive control of the Ministry of Steel. 

1.10 During the courSe of evidence, tho Committee 

.~  to know as to whether the Visakhapatn2m Steel Plant 

Authorities had ever taken up with the Mi 'lis t ~' thz:t there 

should be one Director from SCsj.3Ts on their Joard. 

1111 The Conrnittee which also visited Visakh('\pZltnam 

Steel Plant during the course of their on-th-2-spot Study 

I.our where they des ired the Vis akhapatnam 3tcel PI ant to 

take up the iss ue of appointment of SC,lST. Director on. the 

Board of Vis akhapatnam Steel Plant with their ArJminis-
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trative Ministry, desired to know 'from the witn(.ss as 

t'J whether the matter waS takcnup "by the Vis ,Jkhapatnam 

Steel Plant with their Administrative Ministry. 

1.12 The witness stated : 

"The polIcy regarding appointment of 
Directors in public sector enterprises 
is decided by tho Department of Public 
Enterprises and the appointing authority 
is the Appointment Committee of the 
Cabinet •. Earlier, a similar suggestion 
was examined by the Department of Public 
Enterprises and they decided that it waS 
not necessary to appoint ~  3Cs 
or STs Director on the Board of the Company 
wi th ref erenc e to 38t h ~  port of th 0 
CO,mnittee on SC and sr. n 

1.13 The Committee then deisred to know th:J views of the" 

Ministry regarding the appOintment of sc/sr on the 30ard 

of Directors, the witness submitted: 

"My sbumission is, if a suitable 
candidate is avail ~ , .. certainly 
he should be t .~' 

1.14 The Committee wClnt.ed to have an unambi(],ous 

response of the Ministry as to whether a member -.from 

Scheduled Caste and Scheduled Trib'2 shou'rd be :J.PPointed 

on the Board of Directors, the wrtnoss replied: 

,tWe 'will take it up with the t , ~ 
of Public Enterprises. n 

To a further query to this effect,the \fitness 

explainee : 

"We will abide by the" Directives of 
Bureau of Public Enterprises .~  

, 

'. 
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1.16 To a specific query from the Committee as to 

give their views over the issue of such an ~ t t, 

the witness agreed t ') the suggestion of thE: :ommi ttGe 

that a member from.5 cheduled Caste and S chedulod Tribe 

should be appointed on the doard of Directors. 
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1.17 the Committee obs erve that the functional 

Directors on the Boards" of. the: Public Sector 

UndertakingS are appointed by the Government in 

accordance with the guidelines ~  by the 

Department of Public Enterprises and the selection 

of incumbents is done by the PESB. They f urthor 

observe that at present there is no Director belon-

ging to SC/ST on the Board of any of the 10 .Public 

S:sctor Undertakings under the Ministry of 3tccl 

incl uding the Vis akha patnam Steel PI ant. The 

apparent reason for this has been attributed to 

non-availability of eligible SC/3T candidates in 

the feeder grades. 

1.18 The Committee regret that at present thore 

are no official or non-official Directors on the 

Boards of any of 10 Public SGctor Undertakings 

under the Administrative control of the l'J1i.nistr,)' of 

Steel and that the Committee'S oft repeated 

recommendation since 1980s (38th :~ t 7th Lok 

Sabha) that lone SchedUled Caste/Scheduled Tribe 

person should be nominated as official or non-

official Directors on trn Board of each Public 

Sector Undertakings', has gone a begg ing"acccpt<lnce 

" bv the Government. 
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1.19 The Corrmittee very strongly recommend to 

the ~ t t of Public 

Enterprises to issue necessary gUidelines to 

all the Public Sector ~~~~  Enterprises including 

Visakhapatnam Steel Plant to the effect that 

one of the Directors on the: Board of each of thorn 

belongs to SCfST cOll1l1unities so as to ensuro that 
\ 

the interests of SC/ST em pI oyees are s afeguardl3d in 

a more meaningful way. 

1.20 The 60mmittee further recommend that the 

Public Enterprises Selection Board should ~ 

come forward with the panels of eligible S ~  

persons from different sectors who may be consi-

~ dered f or a ppointment on the Board of all thG 
I ' 

~ Public Sector Undertakings including the Visakha-

: potnam Steel PI ant. 
I 
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1.19 The C':>mmittee very strongly recommend to 

the Department of Personnel (Department of Public 

Enterprises) to incorporate sui table provision in 

the Rules/By laws of all the Public Sector Enterprises 

including Visakhapatnam Steel Plant to the effect that 

one of the Directors on "the Board of each of them 

'belongs to SC/ST communities so as to ensure that 

the interests o·f SC/ST employees are safeguarded in 

a more meaningful way. 

1.20 The Commi ttee further recommend that the 

Public Enterprises Selection Board should also 

come forward with the panels of eligible SC/ST 

persons from different sectors who may be consi-

derdd for appoin tmen t on the Board of a 11 the 

. Public Sector Undertakings inc luding the Visakhapatnam 

Steo 1 Plant. 
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CHAPTER II .. 

.-RB'3;;:, .. ;,.;;E;,;,R-.V,;.;A ... T ..... ICN ....... ...;IN ....... S ~. 

Year-wise recruitm2nt made by ~ t  Steel 

P.lant from 1989 to 1991, has shown that ~ large number of 

vacancies in all categories of posts in ~ t of SCs and 
2f7 

STs have been carried forward . .~ 302, ~ und 410 posts 
.  . t  . 

relating to SCs and STs have been car.ried forw"rd in the 

years 1989, 1990 and 1991 respectively. The position in 

respect of filling up of reserved Group 'A' posts had not 

been satisfactory. The position in respect of sr vQcancies 

in Group tA'. is all the m.ore. Y'!.orse ~  numbGr of carry 

forward vacancies of STS has been found either incrcusing 
three 

or constant and during theseLyears only 45 .5Ts 11ud been 

appointed in Group 'A' Posts. 

2.2' On being asked by .. the .. . tt.~  __ ~  explain the 

reaSonS for carry forward of a Iprge number of ~  

in reS pect of SCs and S Is during the years 1989 to 1991 

for all the categories of posts, it had been stat2d that 

the production units at Visakhapatnam Steel Plant were 

completed and commissioned during the years 1989, 1990 and 

1991. With the ~~.  of the manufacturing 

units, the management"hac;i to resort to massive ~ t t 

during thes e years. The total number of posts filled 

during 1989 were 2524; in 1990 were 1626 and fn 1991 were 

2987. The backlog of reserved vacancies dt th::; end of 
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1989 waS of the order of 302 Lt20 for SCs and ISr" for SIs) • 

The intake of candidates belonging to .5Cs" and '-:)Ts during 

1990 and 1991 put together waS 1172 (5C 927' and ST 245). 

However, taking into 'account the vacancies r0sGrvcd during 

the recruttmm t years of 1990 and 1991 and th '! oacklog 

carried forward from 1989, the becklog of unfil,'. ed reS erved 

vaca'ncies at the end of 1991 increased to 410 out of whio'1 

121 were for SCS and 289 for SIs. 

(b) Staff strength . ~t . 

2.3 The staff strength and the s·hortfalls in all the 

categories of posts» as on 1.6.1992 has ,been ~ t  to 

be as under :-

~ ~ ~ ~ ~ ~ ~ ~ ~t  

Category Total No. Employees ..~~ ~ :.~~ ~t . ~, ~ of t ~ 
of posts of posts sc -sf ::'v .::>T ~  ':)I· ::rt-· -sf ------------ ........ -.......... -'-.,------_..--..._----_ .. '_.----..-.:...-..------
A 

8 

c 

D 

2332 

388 

12161 

2434 

264 

47 

51 

5 

1970 537 

385 ~ 

11.32 2.19 

12.11 1.29 

16.20 4.42 

15.8, 9.37 

86 

11 

124 3.69 5.32 

18 2.84 4.64 

193 

-------------------_ ...... -... _--_. ------------
TOTAL 17315 2666 821 15.40 4.74 -------------------------. . ~

2.4 With regard to the position of "the b<.:cklog 

vacancies in Vis akhapatnam Steel PI ant as on 1.1.1993, the 

{ollowing information has been furnished to the Committee : 
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B~~~  sHi QO 1~ 1 ~ 10 ~  

Gn;"u p J\ Grgup B Group C GrQl.!Q D 

SC ST SC 5T SC ST SC ST 
, -

Works 24 71 1 3 68 120 35 

Con s tr ucfj:n 44 25 -
NOn-Works 19 10 -11 '22 5 3 

Total 87 106 1 3 79 142 40 3 

(c) Reason§.,and ~~ for S .tt ~  

2.5 Reasons for shortfalls in the employment of S,f;s 

and STs as against their reserved vacancies are: 

. tiN on-avai labi li ty of SC and S T candidates 
particularly in Group 'A' posts. In ihe 
case of STs, thi? shortage of candidates is 
more acute, inspite of continuous efforts to 
idantify sc/sT candidates and also after 
giving relaxation tI. 

2.6 .\s regards the remedial measures to wipe out the 

shortfall, it has been stated: 

(i) 

(ii) 

Special Recrui tment Drive has been undertaken to 
fill the backlo/] vacancies of SCs and STs from 
time to time; 

In certain cases where SC/ST candidates could not 
quali fy in the written tests for the posts of 
Trainee in different cateqories inspite of 
relaxation in qualifying marks, by giving further 
relaXation some of the candidates have been taken 
.:IS Speci a1' Trainees wi th extended training period 
in certain cases. 
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II 

In ce:rt<lin Cases like Store Keepers, 
Secretarial /\ssistants etc.,the posts 
were c'Jnverted to store Keeper Trainees 
Secretariat Assistant Trainees etc. and' 
SC/S T candidates havin g the minimLm 
educational qualification but not 
possessing required experience, technical/ 
professional qualificati0n and/or the 
prescribed qualifyin 9 marks in the wri tten 
examin ation are bein 9 considered for 
recrui troent as Trainees and subsequen t 
absorption in the regular posts after 
imparting training to them in necessary 
skills like stenography, typewriting etc. 

It has also been mentioned that efforts are 

c0ntinuing to loc ate sui ta bl e SC/S T candi dates by 

Special Recrui tmen t meas ures li ke exc!:usi va 

advertisement, nottfying the posts to SC/ST 

Associations and advertisin g the posts through 

iUR, Doordarshan etc. 

2.8 The Committee desired to know the reasons for 

the shortfall in Oro,+, b. and B categories of posts in 

respect of SCs andSTs and in rc' categories of posts of 

STs as well and the steps proposed to be taken to 

reduce the exis tin g shortfa Ils. In a written reply, it 

has been stated: 

"The shortfall existing in GroLp A category 
in respect of SCs/STs anc$Ts in Group fC' 
categories of posts is mainly due to non-

~  ty of sui table SC/ST candida tes 
especially in technical streams. An ~  
advertisement is being issued for recrUl. trncnt 
of 77 posts of Sr. Trainees (Group C and 61 
posts of Manaqement Trainees (Technical) 
(Group ,'\) and- a few other posts. As regards 
Gr'Jt..p B, the posts in this group get mQstly 
fi lled through promotion fr an Group C pO sts". 
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2.9 It has been further stated that Visakhdpatnam 
~~~ I,.. 

Steel Plant has completed the S-Qeeilc:J- t t .. ~ ~ 

S orne manpower in construction has become surpl us. This 

manpower is being re-deployed in wad'i departm.::nts, in a 

phased ria1fner. ~ t  this precess is completed, ,m 

exercis2 'Nill be made as regards further rGcruitment etc. 

2.10 l\,Sked to st3te tho ·spo·eLll efforts made by 

Visakhapatnam Steel Plant toonsure that they ~t ~  

number of SC/ST candidates for Group I. posts, VisClkhapatnam 

Steel Plant management has stated in a written repl y that 

factor contributing to this is that .. these posts <1re 

comparatively at higher levels in the ~ t  ~  

which made it more difficult to find suitable set;T 
candidates in these categories. 

During the course of evidence the Committee 

desired to know from the Vis akhapatllalll St:oe 1. Pltlnt allthO'fllo" 

rities as to how waS it that they wer not gGtting enough 

SCjST B technicians in 'c' category of posts, the repre-

sentatives of the Visakhctpatnam Steel PJ.3nt submitted: 

"In.Group C, we have two categories of people. 
One is technicians, whom we recruit ~t lower 
level; and another is Chargeman category whom. 
we recruit at a higher level who will be 

t ~  and go to-the categ ory B. The quali-
fication is Matric and ITI for technicLms and 
Diploma in Engin2ering for Chargeman. In both 
cases, candidates are in short suppl ~ . They 
are exposed to 'Nritten test a nd many do not 
pass. This has also been accentuated because 
of the fact that our recruitment is vQry very 
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rapid in the last two or three years. Our Plant 
Units are- commissioned within a period of almost 
two years. So, it is not:chnt we hnvc not got 
the people; but ther-s is a 5 hartf_:lll still 
~ pacia!l y in SIs. It , 

On being t ~ by the Committee to n"me 

the posts against which ST candidates were not ~ .: . 
, ; 

the witness stated : 

"In the CaSe of executive and sup2rvisory 
posts, the availability of the ST candidCltes 
is very very inadequate. :~  a matter of 
fact, we have made a number of excl'lsive 
advertisements to recruit them, but it h.:-:s 
been a herculer task to get these ~ . 
We are f acing a .,.ry di ffi cuI t tas k ,·:i th 
regard to a grr;l;)S /" and B posts. 3ut we 
will be able t~ make up 3roup B pos·s by 
promotion from Group ::;." 

2.13 As r§ regards the availability of ST candidates, 

the witness during the course of evidence submitted that 

in spite of all the attempts, they were not getting ~  

. candidates. 

2.14 When Committee desired to know from the witness 

that if the particular category af persons S ~  

SIs were not available in any Group of posts, then. how 

did they pr.opose to fill up thOSe posts in viow of _the 

existing backlog in Groups of posts, the witnoss explained ~ 

aWe are making an honest 2'ttempt. If we 
are not,able to meet with success, then, 
as you advised, we will "try to club cert(1,in 
posts and try to fill up 'those posts. ~  
last alternative" would be that we vlill 
s'eek cle'arance of the'3o<lrd to convert 
some posts of STinto SC." 
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2.15 As regards the backlog of ~  candidates in 

Group A posts, the witness informed the Committee that 

'we are confident that we will be {'l.bl e t 0 ~  up this 

5 hortfall ' • 

2.16 The Gorrrni ttee des ired to know from the wi tnes s 

the time span in whic h it was proposed by ~ t  

Stael Plant t~ make up the backlog as far as Groups '8' 

and 'G' were concerned, the witness responded : 

"Our planning is such th.:J.t roughl y within a 
period of 18 or 24 months, we should be:! abl e 
to make it up. ~  ~  other problems hc.ve 
also come in. While commissioning the plant, 
we have done a good job. We had to recruit 
a massive figure of 2500 people per year. 
We did not have breathing -t:me. Su!')pose 
candidates have failed, ~ had to call them 
again. But that poss ibility is not there ••• n 

2.17 During the course of evidence, the witness 

reiterated his earlier commitment regarding c1 aari .... J the 

backlog of Group '8' and ,G' vacancies as ~)  ow: 

2.·18 

" ••••• as I have mentioned earlier in 
reply to some of the questions put by some 
of the Merrbers, 1 t wilJ. be our cons idered 
and conscious efforts t~ Soe that within 
18 to 24 months' time we fill up tho 
backlog in SelST categories. II 

~ ~ .., . ... ~ ..  C ~ .t~ 
IA a ~ tt  reply to tl:l·_ qJlestj 00 .. 5 ..:t,..o whether 

the Vlsakhapatnam Steel Plant hC':d conducted "my 5 tudy 

about the non-availability of 3C/ST candldat)s in 
:2--(, ~ ¥'ft1-ct 

technically specialised areasot!t na§ been stated: 
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"During all these years; Visakhapatnam 
Steel Plant Management h2s concentrated 
on constructi:m and commissioning 'Jf 'the 
plant and in putting c'Jnstunt eff orts in 
securing adequate manpower to meet the 
urgent requirements of mi:lnpower. NhilG the 
efforts have S'J far been to get as many 
Se/ST candidates as possible, no systematic 
study has been carried out 2bout the non-
availability of SS/ST candidates in techni-
cally specialised areaS. Now thr:lt recr'ui tment 
has tapped off, efforts will be ~  to 
conduct a study in this ~ , which may 
hel p us in our efforts in fill ing th:} backlog." 



16 -
2.20 The Committee note that despite the 

massive recruitment exercisos undortnken by the 

Visakhapatnam Steel Plant during the )~  1989, 

to 1991, to fill the backlog vClc<.1ncics of '>Cs/STS 

from time to time and the special recruitment 

drives, there had been shortfall in recruitment 

of SCs and STs in ~, J and C posts. The 

position has not' improvcd much'which is ~ t 

from the backlog position as: on 1.1.1993 because 

there still exists a backlog of .3Cs ~  STs in 

Group A, B, C and D posts tr) the tune of 193, 4, 

221 and 43 respectively. The backlog position in 

; respect of ST candidates particularly has been 

I found worse especially in ~ and C categories of 

! posts. The Committee havc'been told during 

evidence that roughly within a period of 18 to 24 

months, the undertaking would be able to clear 

I the backlog. 

2.21 The Committee are unhappy to note that 

the existing backlog of vncancies in Visakhap.::tnam 

Steel Plant in respect of 3Cs and STs in different 

categori-=s of posts and especially for STs in ',,' 

and 'e' categories of posts c:)ntinucs to remain 

unfilled inspite of Special Recruitment Drives. 

They, therefore, recommend to Vis akhapatnam ..it0cl 

: PI ant to ens ure that all the backlog is 1 iquidated 
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within 18 to 24 months as ~  been mentioned 
I 

, I by the management during the c;)Ul"se of evidl;?nce 

I and for this all the necos silry meClsureS lik'j 
I I Special Recruitment Drive, ~ . S ion of posts 
I 
i· • I as tra1neeS and gr:')uping .of posts etc. should be 
I i taken. The Committee als 0 des ire .that in vic\\! 

1 of thG huge backlog of S chedul ad Tribes, the 

I convers ion of S T posts to SC posts as far as 
I I possible'should qe avoided. 

i 
. 2.22 The existing shortfall in Group '/.' D.nd 

rC' posts has been ascribed to' non-availability 

I of sUitable SC/ST candidates specially in tschnical 
I 
I I streams. The Committee, therefore, recommend to 

IVisakhapatnam St ~  Plant to make earnest efforts 

I to c:Jnduct a systematic study about the non:' 

~ availability of SC/ST candidates in technici111y 

I specialised areaS becauSe they feel that it WJuld 
• i certainl y hel p Vis akhapatnamSteel· PI ant in their 
; 

: efforts in filling the backlog and to devise 

j effective ways and means te>' achieve the purpose. 
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(d) Procedure for Sromotions 

. . 
2.23 The promotions among staff are regulated in 

accordance with the promotion policy and rules scpClrately 

laid down for Executives and non-ExGcutives. 

(e) ConceSSions/Rela>£.ations to SCS/STs i.o. Promotions 

2.24 It has been stated t ~ in respect of Non-

executive caSeS for vacancy based promotions, orders 

regarding reservations are being followed. In accordance 

with the ~ t  on the subject, since all promotions 

within'Group 'A' are by selection only and no seniority 

lists are maintained fer the purpose of promotions. thoc: ~ 

SC/STExecutives, who are senior enough in their 

respective rines of promoti'on (LOPs) so as to be within 

the number of vacancies for which promotion list is 

drawn up are alSO included in the select list if they 

are otherwise not found unfit for promotion. 

( f) 

2.25 The 'total number of employees prom':)ted in Visakha- . 

patnam Steel Plant in Yarious groups of posts during 

1989, 1990 and 1991, the number and percentage of SCs and 

STs amongst them and the shortfalls in promotions hdve 

been stated as under :-
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-.---. t ~t ' ' ~ ~: t  • Perc ont7ge' 
Categ ory promotions t  d r  t  d '. Shortfalls. of posts .p,l:omo e .. ~ • ... ~' _ ~ .  __ e._,-.;;: Scs S Ts 

effected ~  ~ S ~  ~  _ .... >F>. ___ .. __ .:;", .................... __ • __ ._ ...... _ ._ ......... _ __..M.....-.... ' .................. ' ......... ~. ____ _ 

B 

c 

o 

B 

C 

D 

A 

iii 

C 

D 

43 

07 

03 

13 

05 

01 

1 

11.63 

14.29 

-' 
7.69 

2 

-

1 

.1 . 

1 

3 

.-. 

... 

-
1 

2.26 The Committee observed from tho vbove statement 

that although 10 emp.i. oye€Js were given !Jromotion in 

Group II.' posts during 1989, 1990 and 1991, only one 

SC was promoted. Similarly, in Group ':3' posts 

although 56 employees were promoted during these years, 

only 6 Scs were given promotion. However no ST has been 

promoted in any of the Groups. 
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(g) Causes of SQQJ:1f,a.l:!,.s ~t  

2.27 The shortfall h::lS been t t ~  du(? t J n0n-a.vailability 

of eligible candidates ~  ~t . 

2.28 In reply to an oth2r qU8ry in this c.)nnection, 

it has been stated 

"Vis akhapatnam Steel Plant W,3S compl eted 
and ~  in July 1992 and dedicated 
to the Nation by the Prime ;'Ainister on 1st 
l ... ugus t, 1992. Dur ing the per i od 1989 to 
1992, most of the manufacturing units of 
Visakhapatnam Steel Plant were completed and 
commissioned in qUick succession. With a  . 
view t·:) ensuring operati ons of the manuf,Jc-
turing units, the management had tJ resnrt 
to large scale direct recruitment, and only 
a small percentage of posts were filled 
through promotions of employees who ;/Jere 
recruited in earlier years. ~t the 
initial stages of the organisation , 
therefore, it was not possible to ix ~  

quota between direct recruitment and promotions. 
As the organiSation grows and more and more 
employees start becoming eligible for 
promotion, the aspect of fixing such 
quotas for recruitment and promotions 
will be considered.-

2.29 Asked by the COI11Tlittee to state the reasonS for 

poor performance on the part of Vis3khapatnam Steel Plant 

in giving promotions to SC and S T candidates in the 

Groups A and 8, it waS explained 

"It may be mentioned here that the details 
of promotions effected in the years 1989, 
1990 and 1991 pertain to vacancy baSed 
promotions. It may be further mentioned 
that out of 10 employees promoted to 
Group 'h' during the year 1990 and 1991, 
5 joined Visakhapatnam Steel Plant on 
t ~  from SAIL plants when Visakha-
patnam Steel Plant waS a unit of SAIL. 
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The balance 5 ~  the employees who are 
directly recruited in Visakhapatnam 3teel 
Plant. Out of 2 reserved paints for 3Cs 
and 1 reS erved point for 5 T, only 1 :; C . 
point could be filled as thero waS no 
other SC/ST candidates who were eligible 
f)r promotion to Group '/.' P:Jsts. 

Subsequently, in the year 1992, the backlog 
waS reduced by promoting 2 more SC candidates, 
one against the vacancy reserved for 3Cs 
and the second one by ~  the post 
reserved for STs with an SC candidate. The 
current backlog is thus '-mly for one SC 
candidate which will be filled as and when 
an SC t~ becomes eligible for 
promotion, subject to suitability etc.G 

2.30 As an date the pas ~  on in regard to backlog in 

promotions in Group; 'A' has been stated t::J be as follows: 
________________________________ ~~~~ . ________ __ 

No.of vacancies No. of posts Number clacklog 
fillod by reserved promoted 
promoti on ~ t SC ~ ' SC 

20 

.......... ,........... ...... ---, 
03 01 03· - 01· 

.................... 

.. One post reserved· for 3T exchanged 
for SC due to non-availability of 
suitable ST candidates. 

,. .. 
5T 

-
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/\Sked to exp_ain the reaS ems for n)t effecting 

any promotions in fe' c1tegory of posts ~  all these 

three years in Visakhapatnam Steel Plant, it has been 

statad 

"Bulk of the recrvitment in fe' category 
. posts has been carried out in the years 
1989, 1990 and 1991 by way of induc:ting 
Jr. Trainees and 3r. Trainees who were 
on training ~  a period of 18 months 
before they were abs orbed in regular 
posts. They become eligible for vacancy 
based promotion on completion of 4 years 
of service. There waS, therefore, no 
vacancy based promotions during 3 year 
period in GrQup 'e".· 

2.32 During the c'Jurse of evidence, while replying 

t') anl')ther query, the witness stated they did not expeet 

that there would be shortfall of candidates. Once the 

qualifying period of f'Jur years waS over,' ·there would be 

~  flow of .candidates for promotions. 

2.33 During the course of evidence while discussing 

in-service training for ,promotions and on tho question of 

giving further relaxati:::m to sc/sT candidates who could 

not qualify even after training for periods ranging from 

18 months to 30 months, the witness responded: 

"We will do it. We will work out that 
scheme to give some sort of relaxation. 
When the question ~  promotion from one 
cadre to the Qther cadre arises, we will 
give one or two more chances to SeIST, Q 
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.~~  From th.:: figures of the years 1989 to 1991, 

the Committee observe that the position in regard to 

thr;. promotion in Visakhapatnam Steel Plant in Groups A, 

Ban:) C in re,spect of SCs/STs and more SO in ~  Of 

ST:.:; i';i not satisfactory. Shortfall in promotions has 

b,':'en attributed to the fact that there are no eligible 

SC/ST candidates for t ~ 

2.35 The Commit tee further observe that in Visakhapatnam 

St001 Plant no separate quota for promotion and direct 

recruitment has been fixed in the recruitment rules for 

different categories Of posts. However, they intend to 

fix the same as the organisation grows and more and mOre 

emp lOyees st art becoming eligible for promotion. They 

have been told that in Visakhapatnam Steel Plant with 

a view to ensuring operation Of the ~ t  units, 

th8 management had to resort to large-scale direct 

~ t t  and only a small percentage of posts were 

filled through promotion of employees who were recruited 

in earlier years. 

2.36 The Committee are informed during the course 

of Gvidence by the Mini stry of Stee 1 that they do not 

expect that there wi ll','be shortfall of candidates as 

ones the qualifying period of 
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four years is over, there will be enough flow of 

c an:a dat es for promoti on. The management of Visakhapa-cna: 

St '201 Plant also assured during the course of evidence 

that in order to give some SOLt of relaxation to SC/ST 

canc:i.dates, when the question of promotion from one cadre 

to other cadre ari St?S. they wi 11 give One 9r two more 

chances to them in clearing the tests for promotion. 

B0silles giving extra chances for passing promotion t t~. 

th:: Committe-€) r:ocommend that minimum qualifying period or 

service may also be relaxed suitably for SG/ST candld,1te' 

~  that there is no occasion for carry-forward of S ~  

points as for as possible. 

2.37 The Committee desire that v.lsakhapatnam Steel ~  

should clear the shortfall in promotions in respect of 

Sch2duled Castes and S~  Tribes in all the Grouos , . 
of po:ts at the earliest and apprise them of the pro'Jress 

in thi 5 regard. 

2.38 The Committee also recommend that separate quotas 

for C:iXlect r0.crui tment and promotion for di fferent 

c2teg ories of posts in the recruitment rules of Visakha-

patnam Steel Plant should be fixed ,early SO that the 

shortfall in promotions due to non-availability Of 

eligible Scheduled Caste/Scheduled Tribe candidates can 

be made up by temporary diversion of promotional posts 

to direct recruitment quota and vice-versa. 
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, ~~ 1J;R Jll 
~ t :  M. 0

, TTERs ------ ------------

:?crcent1 ~ ~ t ')  made in Visi'lkh,? ,"'Itnam 

Stee 1 Plant in ~ t:  of SCs andSTs ::. ~  to 

:posts filled' by Oire-ct rect'ui 1ment and posts filled 

by pram'Jti'Jn ;)ore s t;:r'ted t'J be ~  under: 

~~ fi lled ~ ... 1 ~  t ~ . ..t1 ~ ' : Ua 

A) Group fAt i) Mom ;J gem en t T.r I' in ee s 15% 7t% 
.. \ 1j., Others 16% 7i% 

b) Gr:\l ;.) , 13 I , 'e r & to' 15% 6% 

c) ;:ClS ts filled by pr')fO')tian 15% 7;'% 
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\';l1c-n aSk0d to 8xplain the circumstances under 
,. 

I,·\,hi::::h '::h: r ) ) .: ~~ ion pGrcentage On lOca 1 or regi ~ 

~:: .  '!",',: mad0 2;)plic;,ablc tQ Group 'B' posts in Visa-

:.')~ ~ . '  St)c.::l Plant .. it has been stated that the 

:: : ~:  s for :J1dhra P!,adesh i.o. 15% for Scheduled 

Ca<·,.:3 .:: ~: 6;; for Scheduled Tribes ~ being followed '1n 

:: ,.' '~ of .~~ :: t recruitment to Group 'B' posts. 

3.3. It has boon explained further that post 5 fa lling 

under Group 'B' in VSP comprised Of non-executive category 

of ::'~ \"Jhich :,crG primarily filled by promotion. 

HaL':,:,!..:."; 2\t. tirr.c:s, to meet urgon requirements of 

(::,x;Jc.'.dcnccd ~),: , direct recruitment is also resorted 

;to. The Diroct recruitment is done for these posts 

throu::;h lOcal c.'rnployment exchange, attracting candidates 

frO:-;1 .".ndhra PrCldesh Region. 

3A UJring t:'l'" COUr-S8 of c'Jidence, in reply to a .questior 

as to how they ]);:-.V',' arrived at t 1~ , 'the 

rC:L':'s.QnL",tiv0 of th.,: Ministry of Steel Submitted :-

;'In this case, most of the posts in ~ 
~ :  ~  up by promotion and therefore 
the :: t.~ t of direct recruitment is small. 
:.ccor,;in,: to my infonnation, the company dOes 
it loc:d ~ . Therefore it is not coming in 
the ~: :t  of ,HI India recruitment by 
~ t  limited compctitive examination · .. Or 
':JithDu-C it. Therefore they have adopted 
t ~ ori;;;in:tl standard which the prl1sidential 
dirccti vo says i 5 ~)  to C &. D group, 
in ~,: spc·ct of Group B also." 



-26 -

3.5 He submitted further S-:-

"It is because of the peculiar t ~ 

where most of the posts are fi lIed up by 
promotion and there is very limited recruit-
ment. They are doing it only locally.n 

3.6 The Chairman-cum-Managing Director of Visakha!)c:l:{l)t 

Stoel Plant added :-

"There is an understanding reached with the 
Government of'Andhra Pradesh that we must 
take all the people at this category from the 
local employment exchange only. That is why 
this cann9t be kept a$ ~ India post. As for 
as t~  t~  1S concerned, 
15% for SC and 1t% for 5T is earmarked." 

3.7 When the Committee pointed Out the fact that 

there: were clear instructions in the Presi Eiant ia I 

Directives that Group 'B' posts were,AII India Posts 

(the percentagE applicable to these posts should be 

15% o.nd t)~ for Scheduled Castes and Scheduled Tribes, 

r:-spcctively) and desired to know why the Presidential 

Di:-ccti. v(;' hrJd not been follOlNed by t ~  Vi sakhapatnam 

St col Plant, ~  witness submitted :-

"The Project has to move and the work has to gO 
on. So, it is a sort of a compromose formula. 
It is not that the entire category has been 
taken from them. We have resorted to All India 
selection for some posts ~ t 'B . That 
means we have taken them ~ Steel ~t  ty 
of India and other ~  St ~ manufacturing 
uni t  s to 9 8t experienced (SC,tS:JIr candidat es." 

. , 
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3.8 Wlv?n the tt ~' pointed out that they 

h::v::: not come cross any organisati on in the country 

':!here: the recruitment to Group IBI posts had been 

localised and desired to know the basis for deviation 

from the Presidential Directive in this regard, the 

~~) t t  of the Ministry Of Steel explained :-

rtThe Ministry have of course, issu'ed a 
directive in 1991 and the understanding 
is that most of the posts'in Group 1131 

will be by promotion from Group 'e'. -We 
agree with you that if it has to 'be open 
recruitment, it should be on all-India basis. 
As the CJvID has pointed ' t t ~  there 
are local difficulties,which may strain 
the management. But the Ministry is not in 
favour of localising the. recruitment. II 

3.9 When tht? Committee pressed for direct 

rr:cruitment On all-India/basis for Group 'B' poSts 

tho ·."Jitness concluded :-

nWe will take it up with the Management 
to make it All-India ~ to the extent 
there is direct recruitment." 
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Tho '~t ,  regrc:t to n.ote that in Visakhapatnam 
I 

3.10 

St 2cl PLmt in vi.ol.").tion of the Presidential Directives, 

th::, ~)': : ' t :  pr0scribed for ,\ndhra Pradesh i.e. 15%' 

for ,s.-;h c:du 1 ~ : C2::t ':,S and 6% fOr Schedu led Tribes are maEie 

3!.)!)lica.blG in dirGct recruitment to G.roup 'B' posts ., 
V'lh0:,,',-:n: tiS por ~ : Presidential Directives these percentagu5 

S:10'...l 1d h2V(; bG:'O'n ~ ~~ for SCs and 7t% for SIs as the ,i 
roc!"ui ~ : t in Grou;.> , ., , . and 'B' casas 

'I 

is normally made in 

;. 
3.11 The.: :' : :~ t .. ..:'2 observe that th\? posts fa llin) urtder 

.~~ t _"" 
G t:' ' ~) 'D' in v.i. 5 akhnoatnam Stee 1 Plant compri se of non-

e)(o',;:utivc catu00r, of post's which they have been told arc 

fi 11. by . ~ . However, the Committee further observe 

t .~ ,~'~ tim:?s to mcut urgent requirements of experienced 

) ,:::: ) ~ 10calis(::.' c1ircct rocruitment is also resorted to :for 

Group 'B' ~S. It has also been clarified during the 

~  -:; of cvioonc,-, thac the VSP has resorted to iUl India 

S , ' ~..:  for ,sOrno c.;tugory of posts in Group 'B' i.e., 

~ '~ :~ t , t On all-India basis has been made in 

Group '3' posts. 

3.12 ~:.. Mini;jl:.ry of Steel have hOWever, subscribed to 

th" 'lL-:',;s of tl12 Committee> that if it has to be or,en recruit-

~. ::.' :~ shoul-1 !J on .'.11 India basis and that the Ministry 

is no!: in favour of localising the recruitment to Group 'B' 
9 :~t~. The S,:'crct::;y, Ministry of Steel alsO agreed during 

th: cou'sc of 2vidcnce to take up with the S , ~ t to 
male:. ~  r0cruii:m .... nt to Group 'B' posts on all-India basis 
to ::'h .. ' -:xtc,nt t,h:,.1'0 was IBirect recruitment. 
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") 1 '"; 
...; . ~. ~ ',~ Th,: COrJl!";li 'C:':: rocomm(md to the Ministry of 

St ,~, 1 :;0 ~. .: t  take l-lP this matter with the 

-::;1; ~:.: ,::' t ': )~, Visakh:ll),ltnam Stoel Plant to 

~' ').  '3' oo':t.: i:: mC'lde On all-India Itasis to the 

, "h . .: x '.:. '> neT ,~  (' ~  :1i r ,,:'ct r, ,'crui tm "mt to Grou p , B ' 

1)0.' >: in Visalch3patnam Steel Plant as has been 'agreed 

to ~  '':':1C ~)1.',: t t  of the Ministry of Stc'el i 

dU':"'inr; thc: courso of the evidence. 
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( ) ~ ~  Pl' ... ····-Tll·r-B  . ':'..1. ,,) ., ••• ... ~ , ... ..:.~~. .... .~ -... --.... -.. _._ ..... , ... ---

3 • .t,~  /.s . ,~ . the procedure for recruitment Of staff 

in 'l,:-. .:.':i.pus c2t2'jorils of posts in Visakhapatnam Stael 

PJ.:n t , it h.'1s b -. ,n st at ed that r2crui tment to non-executi ve 

poats is ~ ,~'  out through Employment Exchange. However, 

in 2. :: ~' fow oxcoptional cases whera parsons with experience 

.in ~t,~  Plant op,.·ration, maintenance and other related 

ar')<lS .:t..1:'c requi.l'cd, such porsons are recruited by negotiation 

Or ' ~ ' ~  cirr:ulation among Public Sector Steel Plants 

anG othe,r organisD-tions. With regard tothe posts in 

~ t t ~ .t: , bulk Of the recruitment is carried out 
1· 

<It -th:-jnduction level, i.o. Management Trainees for 

T cclllli·c.:: 1 :,md .• (Lini strati ve· streams through opcm advert i SQ-. . . 

m:::.;':. Of) :.11 rndi:; b<1sis involving a written test, group 

discu::;sion ~ in-c...;l··.'icw. Ho."'ever, wherever persons with 

: ~~ ::. :: :.::  ~. : .:' .. ~ .~ ' , recruitment is carried out at 

1. :: :: ' :) ~ ~t:  luvcls through open advertisements, circulation 

of ;)orts in Public .Sector Steel Plants and other organisation 

3n(:: :llso, in a felf c<lses, by negotiation after t ~  

l) :..' ~~,: :)::  \ ,Ii t h j: (> ;ui sit 0 quali fi cat ion, experi ence and 

As" ' ~, the sending of apPointment/intervi ew 

':~, .~,:, by ' :::~ :,.  post, it has been stated that letters 

) ~,  for int:;rvie',"1 are sent under certificate Of posting. 

::)) ~ . t t ~:.'  are invariably sent by Registered Post.' 
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3.16 The Commic.t)/C desired to 'knOw "as to tlow many 

p0_rson.:., -':-rom 3e/ST, cat,egories with requisite qualification, 

'~ .' ~  ence and b2.c kgrou.nd were identi fied and recruited 

aft·.: n ,:.:otL.'..tioil.'; in Visakhapatnam Steel Plant during 

tll::: L.':::, 3. ye::.:cs. In a written reply, it has. been stated:'" 

aVisakhJ.l)"tnam Steel ,Plant has been set up with 
advanced' ~  with an investment of over 
TI.;. 8500' crores. Most of its work fOrce was fresh 
'.:ithout <1ny steel plant experience. ~t of 15121 
non-executive employees, 6032 were Displaced persons, 
\lhose lan.::'.s/dwellings have been acquired for VSP. 
These employees belonged to agriculture background 
unci have no exposure to steel industry. For the 

purpOse of commissioning and operation of the 
~  f acturing unit s of t he plant, t he need for 
experienced persons was felt. A.' small number of 
persons possessing specialised experience were 
th.:-,r<?fo.'.'-, included from other stee 1 plants and 

t~ t  agencies. The number of such persons 
is about 100. There are however, no Se/ST . 
candida::es in this category.1t 

3.17 The Committ t.:." further enquired whether the Visakha-

pal:nc:m Ste(>l Plant was intimating the reserved vacancies 

to ::he Dix'ector of SC/ST Welfare or Director of Social 

Wcl-:o":'o in the .;)'tate/Union Territor! concerned atter the 

B-!1p , ,:~ t Exchc:nIJe expres sed its inabi.li t y to sponsor 

Se/ST c':,n:lic.lat(?3 2gainst the vacancies referred to it, in 

~  '~ hJ.s b 2n stated :-

liThe non-:-,vailability of. suitable candi,dates is 
lar')ely in the categories of STs and copies of the 
nol:.ifica':ion·s involving posts reserved tor STs are 
endor!:;ed to the. Project Officer, Integrated Tribal 
Dvelopm:;nt Authority, Paderu (which is a tribal 
area in \fI,sakhapatnam regi on) •••• In the year 1992 
VJe' cou ld select as many as 85 persons in Group 'D' 
against ~  posts for Scheduled Tribes 
throuQh this .~ 



32 

3.18 Asked to expla:i.n the rationale behind sending t1" 

letters call ing f or interview under certi ficate of postin:: 

and appointment letters by Registered Post, it was 

explained that the recruitment in each year in Visakhapat-

nam Steel Plant is about 2500 posts for the last 3 years. 

The number of candidates called for written test, phYSical 

test, interview, medical examination etc. waS very large in 

each recruitment year. Due to this huge volume of recruit-

ment, it has not been pass ibl e to s end intimation letters 

for attending written test. physical test, eltc, by Regis-

tered Post. Further, it may be mentioned i,qt the 

recruitment is largely through the local employment 

exchange and notices about date, time, ~ etc., of 

test/interview etc. are exhibited in the Notice BoardS of 

Visakhapatnam Steel Plant. ~ , the employment Exchang0 

too displays the list of candidates sponsored against the 

requis i tion of Vis akhapatnam Steel PI ant. The percentage 

of number of candidates who appeared for interview vis-

a-vis the number of candidates called for interview is 

90% approx imatel y. 

3.19 During evidence the Committee point9d out that in 

some cases the letters were not reaching in time to people 

and even registered letters got delayed some t ~ This 

was more so in villages and thus, the very purpose of the 

letter was defeated. The Committee therefore, desired th8t 

it should be ascertained a to whether the letters had 

really been received by the candidates and if not, they 

must be given relaxation. 
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3.20 The Committee find that in Vis akhapatn.:)m Steel 

Plant out of around 100 pers ons recruited ~' way of 

negotiations or internal circulation of vacancies ,Jmong 

Public Sector St ~  Plants and other organisations, none 

belonged to SC/ST categories. The Committee recommend 

to the Visakhapatnam Steel Plant authoriti2s to ensure 

that the interests of SC/ST persons are also duly taken 

care of whenever such recruitment in made in future. 

3.21 The Committee note with appreciation that the 

copies of employment notifications involving posts 

reserved for Scheduled Tribes are endorsed by the 

Visakhapatnam Steel Plant to the Project Officer, 

Integrated Tribal Devel opment ~ t t , Paderu (which 

is a tribal area in Visakhapatnam r'egion)., and this has 

helped them to select as many as 85 ST candidates in 
; 

Group 'D' posts in the year 1992. The Committee, however, 

find that the Visakhapatnam is not intimating the reserved 

vacancies to the Director of 3C/ST WeI fare or Director 

of Social Welfare in the State after the Jmployment 

Exchange expresseS its inability to sponsor ..jC/ST 

candidates against the vacancies referred to it by the 

Visakhapatnam Steel P.lant. 



3.22 The CommittGe recommend to the VisCikhapatnam 

Steel Plant that the practice of intimating reserved 

vacancies to the Director of SC/ST WeI fare in the State 

concerned after the employment exchange exprGsses its 

inability to spons or SC/ST candidates against the vacancies 

referred to it; should be strictly followed by the 

Vis akhapatnam Steel PI ant as per t he directives on the 

subject. The Committee feel that this would also, in 

turn, help the Visakhapatnam Steel Plant to fetch the 

requisite number of Scheduled Castes/Jcheduled Tribe 

candidates with required standards. 

3.23 The Committee do not agroe with tho argument 

t~  by the Visakhapatnam Steel Plant that dUG to 

huge volume of recruitment, it has not been possible to 

send intimation letters for attending the v.JI'itten test, 

physical test, etc. by registered post. Tho Comrn:f.ttee 

feel that it would be better if all the important 

letters of appointment/interview etc. are s "}nt to SejST 

candidates particularly thOSe rosiding in hilly, backward 

and remote areaS through Registered Post followed by a 

copy through ordinary post so as to ensure that at least 

one letter reaches the candidates well in time. They alSO 

urge Visakhapatnam Steel Plant Management to entertain 

in subsequent recruitment the earlier applications of 

those candidates who did not appear for written tost/ 

interview and also applications of those candidates which 

have been received directly. 
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(c) INDICATIQ'J OF THE F'.EASCNS FOR·REJECfICN OF SC 
::~  ST ::' ~ . S TO EMPLOl'MEI'IT EXCHANGES. 

3.24 It has b.:.:cm stated in the preliminary mat'erial 

t h;:-(; :: h" proci Sf: x oasons for tho rej ecti on of Schedu led 

~t c <.::n.· SchQdu L)d Trilre candidates are not indicated 

by :',h. ~) t ~: authoriti::s in Visakahpatnam Steel 

~: to tho EmploymGnt Exchanges SO as to facilitate 

th', :::~t  in sponsoring tho right type Of candidates 

bclonJing to ch.se communities. 

3.2J In reply to a query by the Committee as to wh)' 
I 

such practicG \las not being followed in Visakhapatnam 

Steol Plant d0::pi'Cc,; the cloar instructions to this 

.':,:~ in th..:: revised Presidential Directives issued bo 

Vis;)'khapatnam Steed Plant by the Department of Steel, it 

has ~::  stat.::;c th t due to bulk recruitment carried out 

durinc; the yoa:;:s from 1989 to 1992 in Visakhapatnam Stool 

PL.:, , :: . ~t h an .~ rag 0 intake of about 2500 persons in 

eacp .....::·;.:cruitm .. ~ year, th(:? practice of intimating 
'-' 

pr.ci::;.:; ~ asOns '')1' non-selection of SC/ST candidates to 

B 11 ~' '.1' t :: 1 ' ~S could not be follONed. This was 

~ ) ~  to mo.]'].':'c; staff strength in the recruitment 

,~ t  of t :~ P .:·rsonnel Department. Hereafter, it 

··.··Jill b'_ ensurcc' that this practice is follOWfi1in all 

: ~: ~  0'; futurO) r,:cruitments. 
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" . 
3.26 llirinJ the: course of evidence, the Chairman-cum-

Man:t:.:;inc; Dir-::ctor submi tt e.q :-

ilA:. I m(2ntioned, the t t t~ more 
particulf}rly in the years 1989, 1990 and 
I991. Our Personnel Department could not 
just manDgc to inform the failures or thG 
dcfiticnci.:s On the part of the Scheduled 

t~) :mc; Scheduled Tribe candidates to the 
Employment Exchanges in view of the shortage 
of manpo,;cr available with us. Now the 
majorit; of the ~ t ~ is Over and for 
the rost part of it, we aesure the Chairman 
that in futuro, we will bring out such 
cases to the noticG of the Employment 
Exchang::.:s. n 
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3.27 ThG Commictce have taken a serious view 

cf' the . ,~ on the, part of Visakhapatnam Steel 

P12nt in not followin.:; the practice of intimating 

~ : '  (J x'c·c:son 5 '[or non-selecti on of SC/ST 

c cm:_:,i' -:< GS to 2r:l!J loyment Exchanges despite the 

: .:~ instructions to this effect in the revised 

PrcsL!cntial Dir-ctives. They find the reply 

given by :~ : Vi sakhapatnam Steel Plant Management 

,:s :.:.~ t ~' and recommend that in all cases 

of ::U ~ ,':.' rccrui tmont s this practice shou Id be 

follo'.!(.;c\ by Vis2.khapcJtnam Steel Plant without fail 

~ h-',!:: b"e:n assu.t'ed by the Visakhapatnam Steel 

~ Manaucmcnt cluring the course of evidence. 
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(D) S3JDIi'J:3 OF , H~ COPIES OF THE ADVERTISEM5.T\{fS FCR 
:::CillITMSrr TO THE RECCGNISED ALL INDIA 1~ S 

"lIeNS OF ~H  ~ S & SCHEIlJLED TRIBES • ..... _ ..• __ ..... • eo _ ... , ..... _._ .-. • • ___ . ___ =-____ .. 

::.,,: ~ In r-';'::yd to _,cndifl'J of the copies of advertise-

ment': 2cr r:::c.r'uitm _nt to the recognised All India Associa-

t ~  0: S ~t ,,:  C3stes & Schedulod Tribes, it has b,'!cn 

st2:tC.:' in t ~  pL'climinary mz::tcrial that in some cases where 

th'] .:' ,:::) .1~  ::.!:' could not be filled through nomal m·;)thod, 

thG ~ .t  ar( notified to such ,\ssociations. But this 

!)ractic(; is follOr!cd occassionally only. 

3.29 V1h':'n cJskc'd to explain the reasOns as to why t :~ nbove 

9 ~ t  was followed occasionally only when t ~ were 

c1..:,:," instructions in tho revised Presidential Directives 

issu::c1 to Visukh3.p3tnam Stee;.l Plant by thG' Department Of 

SL:::>l t ~1t sinlultnneously with the advertisement, the 

Vi::c,_,n .. L_s shoul:: b"' brought to the notice of recognised 

SC,'3T O'::'Qunisntions, in a written reply, it has been 

: '~ . ,:: ' ;,):clusiv0 C:ldvcrtisements for rl,:cruit-
m'2nt 0:[ SC/ST cntegories are issued, copies Of 
','hi ch ;;r -, ~  sent to the SC/ST Ass ociati ons. 
In Oth":I c.-,ses, this practice has not been 
r 0 11 t .~  • T his wi 11 be com p li e d wit h st r i ct 1 y 
in fu b.lI':: J' ecrui tm':::nts.:1 
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3.30 ~ COril:,li_tee regret t.o note the omission 

~ ~ :' ~ t of '/is1khapatnam Steel Plant in not 
the 

:) :~ ,.,!ithiinstructions in the revised Presidentinl 

' '~ ' S thZ\t ~ t  with the advertisement, 

th:: v··c;mcies should be brought to the notice of 

~  SC/ST organisations. They desire that 

t ~ ':  instructions a.re compli0d with strictly in futuro 

as ~ .. b\..cm 9 ~ : :  to by the Visakhapatnam Steel 

Plrm':: 1.~~~ , . t 21so. 
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(a) ~  

It· has been stated that the rosters tare maintaial . , 
in the VisakhapatJiam Steel Plant for direct recrui iment 

and promotion from the inception of the organisation 

i.e. from i\pri l, 1982. 

''Offi cials frem th c Ministry are 
deputed .from tim,e to time to 
vIsit the different undertakings 
for physic al inspec tion of the 
state of a ff ai rs 'wi th re gard to 
cQrnpliance with the reservation 
orders. The rosters maintained 
by the PSUs are also inspected 
during such visits. The roster 
of VSP ~  last inspected in 
September, 1989". ' 

4.2 During the course of inspection of rosters by 

+hc officials from t:l: ~ 1 t  on their visits, SOOle 

serious shortcomings such as non-following of the 

orocedure for exchange of reserved vacancies between 

SCs and STs, non';'considerati",n .of grouping of isolated 

posts in Gr'JUP tA' not properly filling the roster . . 

points etc. had been observed. 

4.3 l\skedr- to explain, f'Jr these serious lapses in the 
" 

maintenance 0 f rosters in ' t ~  Steel PI ant, the 

Ministry have stated in a written reply as fol10ws:-
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"The Vacanctos .clJuld·not be 
oxchangod as the backlog in 
both the cata gories has 
continued to exist. VSP 
ManJgement c')uld· not c-et 
sui t~  candidates in each 
category for filling up the 
vacancias in respec ti ve cate gory. 
l\s suCh, the question of exchan ge 
,)f vacanc i es thereby takin g ml)re 
t ~  the number of vacancies' 
reserved for the category has 

not arisen. However, the 
vacancies carried forward 1:0 
the 3rd year and subsequent years 
have not been allowed to be 
lapsed ~t carried forward to 
future years. VSP was in the 
process of construction and 
c.omp letion. Wi tha view to 
ensurin gearl y completion of 
the project, the management has 
been concentrating more I)n the 
project i'lnd to provide necessary 

~  for c'Jltlrnissionin g and 
operations. The question of 
grlJupin g ,)f posts in. different 
catogori(!!;j will be taken up now. 

The defici._'nci(.:s pointed out in the 
plottin 9 of SC/ST candidates has 
been removed and the rosters are 
being maintained and properly 
followed ". 

4.4 During the course of evidence the representative 

of the '~ t. . 'St  Plant again submitted :-

"I ~  respectfully submit that the. 
rosters are m;:Jint.;ined properly. 
The Ministry offials visited in 
1989. They exp ~  some of the 
points. We are t ~  
followin g all the guidelines " •. 
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4.5 The Commi ttee find th"'it a number of mistakes 

like non-exchan ge of vacancies, non- groupin 9 of 

isolated . t ~ . ..  differont c3teg:>rios etc., have 

occurrod in. the main.tenance of rosters by Visakhapatnam 

Stee 1 Plant. They waul d Ii keto impress upon the 
Management of Visakhapatnam Steel PVmt that the 

... st;)ff engaged on the mainten-3nce of rosters should 

be imparted t ~  in the proper implem:ntation of 

reservation orders and correct maintenace ') f rosters. 

The Committee also ~ ~ '  that the grouping of 

~t  posts in differont cateoories should be 

taken up by the Visakh,1patnam Steel Plant Management 

so that ina backlog of se/ST vacancies particularly: 

in Group fA' posts can bo cleared. 
, 
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(b) Special Recruitment Drive 

4.6 It has been ~  that in the Special 
was 

Recrui 1roent Drive exclusively for SCs and STsLlaunched 

'by Yisakhapatnam Steel ~t in 1989; in Gr9UP fA'. 

fBt, te t and !Ot categories of posts, 61, 4, 261 and 
. ~  l.n· 

5 l.r Gr-oup fAt, tB'., ref and 'Of ~t 9  of posts 

~  ti vel y were fi lIed up a gain st the requiremen,:t 

of 131, 9, 5L1O and 5.posts respectively. It is saon 
I 

that out of a' total of 685 vncancies proposed to be 

ii lIed up by SC/S T candidates in all c ate gorie.s of 

posts, vacancies to the tune of 331 only could be 

filled up by SC/ST candidates. 

4.7 On being asked as to when did the Visakhapatnam 

Steel Plant propose to launch further Special Recrui 1ment 

Drives to wipe out the rt:maining backlog vacancies, it was 

submi tted by Visakhapatn.3m Stee 1 PI ant that the backlog 

pOSition as on 1.1.1993 had been reviewed and a Special 

Recruitment Drive had already been initiated. It was 

expected that the recrui tment will be completed by April-May, 

1993. 
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4.8 When asked about the special efforts made by 

the Visakhpatnam Stec 1 Plant to get sufficien.t number 

of SC/S! candidates for Gr:-oup 'A' posts, it has becn 
stated that a Special Recrui tment Drive was launched 

in 1990 and 1991 for filling up of 16 Se/ST posts in 

(to4=> 'A' in different disciplines. As a result 

of these efforts, 10 posts -by Se/ST candidates could 
be filled up. The t~ mostly in Works Division 

which werc identified for Special Recrui 1:ment Drive 

coo ld not bo filled due -to non-a.ailability of 

suitable SC/ST persons with Steel Plant background 

and experience. 

4.9 During the course of evidence, the Com'Tlittee 

wanted to know as to how many times the Visakhapatham 

SteG 1 Plant had done Special Recruitment Drive during 

the last three years. In reply tho witness statcd:-

"We dhave done it two times in 1990 
an in 1991 the special dri'le 
for recorui tment of SCs and STs ' 
candidates. Right now we are hav:lng 
Tl posts in executive category for' 
which spuGial drive is on. We hope 
to f111 ".:::i s up by April-May 1993". 
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4.10. The Committeo note that ~ t  Steel 

Plant had conduc ted tw·) speci al rae rui tnen t drives for 

SCs and Sis 'in the ·years 1990 and 1991 and after 

reviewing the backlog position of SCs and STs as 

on 1.1.1993 a special recruitment drive had already 

bean initiated by Visakhapatnam Steel Plant to fill 

up 77 posts of senior trainees reserved for ST in 

non-executive category and 61 posts of management 

trainess (technical) reserved forSTs alon 9 wi ttl 
a few other backlog posts and it was expected that 

the rocrui1ment will be completed by April-May,1993. 

4.11 The Cotnrni ttee appreci.)tE. ~ that in Vishakpainam 

SteC)l Plant, the effor ':s -1re on to fill up the 

backlog vacancies of sec; and STs pflrticularly of STs 

by resorting to a speci'1l recrui iment drive for them •. 

The ~  ttee hovwY.er recommend that keepin g in view 

the huge backlo g ofSCs andSTs in Q:-oup At Band D 

posts, the Visa khapatnam Stee 1 Plant sho uld resort 

to special recrui tment drives in future as well. 

The Committee would also like to be apprised of the 

outcane of the special recrui tmeht drive in hcnd; 

the recruitment in which is expected to be completed 

by Visakhapa:1nam Steel Plant in April-May, 1993. 
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( c ) Gri cyan c 9 sIC amp 1 '!.in ts 

4.12 It has bec'n stated that there is -1 regular 

Griev:mca Redressal Procedure fol;' the employees of 

~t  Steel Plant under which the SC/ST 

employees are also covered. 

4.13 In adrlition; the members of the t£/ST 

Welfare Association fU!1ccioning in Visakhapatnam Steel 

Plant freauently meet vrlrious' department/divisional 

heads like the General \1anagar (Personnal & Administration). 

Chief Town I\dministration etc., and grievances, if any, 

of SC/ST employees are settled at the earliest. 

4.14 It has been s t,~t  . in the 9th Ann ual Roport 

of Visakhapatnam Steel Plant (1990-91) that apart from the 

formal griGvances handling ~ , a system of 

informal grievl3nce handling hi'ls been introduced for 

quick redressal of ihe ~  of the employees at the 

shop floor. This experiment has proved particularly 

suCcessful in certain ~  of' the Plant like the 

Thermal Power Plan t. 

4.15 The ~t  desired to know the number of 

complaints/:gdevances TJceived from SC/ST ~  
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during the last throe ~  and also the nature of 

grievances/complaints received, normal time taken for 

their di sposal and als'.) the number of c omp lain ts 

disposed of. In response, the witness explained: 

"In all 41 gri2v.:lnces have been 
settled in 19)1 out of 51 grievances 
received. They were rol.:tting to 
the incentivG scheme which has been 
implemen ted. In 1992 we received 
11 grieVr:tncGs and 50 were settled. 
21 were pendin g. ,,\11 the griev.-3nces 
are settled, within one or 'bNo months It. 

4.16 As regards the nature of grievc'lnces/ 

complaints received and the time taken for the 

disposal of the ~ t , it has been stated in a 

wri tten reply: 

"The requests/complaints received 
from Se/ST Employees in the recent 
years were regarding accommodati,?n 
for Se/ST Welfare Ass'.)ciati0n,to 
clear backlog vacancies of SelST, 
for deduc tion of con tribution from 
their salaries towards welfare fund 
for famili(·s of dec8c'lsed Se/ST 
employees, mlnagament c'lssistance 
for conducting Centenary celebrations 
of Dr. B.R. .,'\mlJedk ar, e .~. The comp lain ts 
also related to servico matters and 
del ays in p,Jyment of Ll)cal Travellin g 
ExpCJn 50S, mediC c'll reimbursement etc. 
Such reques ts are a greed to by the 
management wherevor feasible and the 
complaints on service matters are 
normally Sllttled '<d thin a. mon1h". 

} 
\ 
J 

i ,I 

\ , 
~ 

r 
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4.17 During the course of evidence, the Committee 

impressed upon th'e Management that not only the service 

matters of SCIST but their general welfare shouLd a Iso 
be discussod sUCh as ediJCr!ti')n of -:nair children 

I 

incentive, to deservinq SC/ST people etc .. 

4.18 The Witness ~ :

There ~  ~  avenues or areas 
~  for theSe and 5T 

colleagues of ours where they 
do meet. There are ~ t  
Centre.:> f3nd Multi Purposo Halls. 
They ',~ t thoro wi th ::mt any 
diffic',Jty. We also inter-mingle 
wi th t.-,om. We spent quits a 
lot of money in setting up a park 
and putting Dr.Ambedkar's st."ltueo 
We ~ quite a bit of interf3ction 
wi th th :'::'5e people". 



! 4.19 The Commi ttee regrat to note that the 

I complaints/grievances especially on.matters like 

I providing of accommodation for St/ST Walf<'lre 

I Association, Clssistance for conducting centenary 

celebrations of Dr .B. . ~ , ett". arose in 

Vi sathap.ri tn(lJlS tee 1 Plant which in the first 

I instance should have boen settled by ~  discussion. 

I They would like the Vishak.eatnam Steel Plant 

I Management b be more considerate in dealing wi th 

the t ~  received fran the s::./ST 
Employees. 
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CH/\?TfR V - MEASURES 10 IMPROVE RE?RESENT."\ ~~ 
IN SERVICES 

( a) ManQ.Q.wer ' ~ acll.:i.n..9.... 

In reply to a query by the C'Jrnmittee as -I:JJ 

whether thorn was any system in Visettnptanam Steel 

Plant t'J assess manpowc"r' requiremen ts, especi .=tIl y 

the requir emen t of SCs an d 5 Is for th e speciali sedl 

technical posts, it has been stilted t ~t the manpower 

requirements of Vishaoatnam SteeL plant including 

the aspects of recruitment, training, placement 

etc. are reviewod continuously ~t different levols 

including at the Board level. While drawing up 

recrui tnent plans, the requirements of SCs .:lndSTc; for 

various posts are also kept in mind. 

5.2 During the course of evidence, however, it 

has been stated thC3t planning is done every year. 

We plan for one year and we recrui t people. 

5.3 I t was further submi tted:-

"Actually '~, happens is that 
when we have a certain number 
of vacancies t~ be filled up, 
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aut"'lmatic,lly as pcr tho 
rosterlnd diroc tiOl\; af the 

~ t, certain posts are 
ear n"rkeJ very clearly for 
SC andST poopl"e. It is also 
known as to how many people 
we have to take in those 
c ate ~ 
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5.4 The Committee obServe that in Visakhapatnam 

Steel Plant, the manpower requirement (incl uding that 

of SCs/STs) of the staff is aSS essed evory y'::;.ar and 

there is no system of perspective manpowor planning. 

The Committl?e feel that there should be manpowc-r 

planning for a minimum period of 5 years which w'ould 

in turn enable the Visakhapatnam Steel Plant to properly 

assess their requirement of SCs/STs for the specialised/ 

technical posts and to take timely necessary measures 

for the selection and training of SCs and 3T candidates 

so that suitable persons are available for appointment 

against the reserved vacancies as and when required. 

The Committee recommend the Visakhapatnam Steel Plant 

to introduce a system of Manpower Planning, particularly 

for the SCs andSTs for a minimum period of 5 yoars. anrl 

publicise the yearly manpower requirement in various 

cadres for the benefit of SC/ST candidates. 
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(b) lr¢ir;ing ~ 

5.5 The Comrni ttec' 'abserved tha tout. or C): y' ~ 

of 102 employees/trainees sent abroad by Visakh"" 

Steol 2lant for ,speci'alised training fr(Xr. 1989,·.LS6::,: 

the number af SC/ST Emplayees/TrPJinees was 13. 

5.6 When asked to explain as to why the n',:n ' '~ 

of SC/ST emp10yees/tr'3inees was low as ccmrar.;'-: 

general ca te gary : ~ t  ainees, i t  h as ~:1 

stated in tt~  ,reply:-

"The cases of emDl.,yees Lein 9 
sp6h"sored f'):, trainin g 3broad 
are mos i:l'tS(:' n g.. in Tec hnica 1 
areas cove:i. '! 9 operation an cl 
m.:lintenanc .. ,-f steel plant 
equipments, The ta·aming is 
imparterl as ,1 part of t.he 
.) 'Jr' e em en t/ V.J n tr =JC ts sign e d with 
equipment sL:">pliers, know-how 
sup!)lies, c-!::'c. and the persons 
ta be sent -ror such trainin 9 are 
necessari 1 ~  to be from the same 
dep2.rtmcnt 'Jr area of specialisation. 
Haweve::, the interests of ~ ')  

bel'JngJ.ng tc) SC/5T are kept in m5.nd 
while finalisinq the names of th'1 
emp ') ~  for dep utin 9 to farei s: 
c')untrJ.es far. trrJining". 

_J 
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5.7 During the course of evidence, the witness 

explained further:-

"Fl)reign trc:ining is based on 
soecialiseJ ~ ~  where there 
is a sort if ;lOU or agreement 
between the equipment supplier 

~~. ,..~  f'J.i !;a(] S toe 1 ;:1 ant. Candidates 
, ('Iro chosen in those particul,3r 

5.8 

ar e a s asp, ,r the agree m en t an d th ey 
are sent ')ut for trr'lininQ. It all 
depends ~  how m'any SC/ST 
candidates we h3ve at that level 
in th."l t p :'1r tic u13r r:lrea. ~ is 
purely a chance. S'~ , the 
training happenst') ba in the 
area af raIling mills ann, by ch3nce, 
SC/s T n urn ber i s ' ~ d, th en the 
selec ted number bec :mes qui te go') d. 
It m-3Y so hao;)en th"t ~ I a 
par tic ul ar .=!rea, the;' n umber may be 
less, whereas the t:.. 1 number may 
be alriljlt. It nIl depe"1cS up')n the 
area of tr3ining. This.is wl)rked 
ClUt wi th th e equipment 5 up'ller. 
But, by and large, there is no 
discriminati:1n. .'\bl)ut 12% ')f the 
se lec ted c andirla tes are from SC/ST ". 

The ~ t t .  0f the Ministry ')f 

Stee I further c lari fie,-I: 

"The questLm "f tr;'!ining can be 
viewed frim tw0 angles. One is 
general P LlI'j>ose tr ainin g. In 
~ t, we sent staff for 

c:Jurse abr'Jad. The C')mmittee's 
view is v8ryvalid and the staff 
should get the :>pP'Jrtuni ty. 
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5.5 The Comrni ttl? \1 ,)bserved that out. at i) ·r"..,,:] .. 

of 102 em;:'l1::>yoes/trairI0'.'s sent' abroad by Visaklv"..J: ~  

St ~  ?lant for spoci2lised training frOOl 1989.-1991; 

the number elf SC/ST Ern:: loyees/Trainees was 13. 

5.6 . When asked to explain as to why the n:.m,0::r 

of SC/S T e1ll,j)loyees/tr.;linees was low as ~ ~ : .' .. 

general catel)::>ry em'1loyees/tr<:linees, it has bee·; 

stated in written 'rep1y:-

"The cases of emn l'Jyees Le in g 
sponsored· for trair.lin g abroad 
are mas t bein 9 in Tec hnica 1 
areas covering operation ~ 
mLlintenanct: of steel ~ 
equipmen ts. The irainin 9 is 
imparted as '~ part of the 
-3 gr e em en. t/ ('::111 trlc ts s i 9n e d with 
equipment ::>u'mliers, know-how 
supplies, Gte. and the persons 
to be sent f':'r such trClinin 9 ~  
necessari II to be from the same 
department ,)r area of specialisation. 
However,\toe interests of em::>l'Jyees 
belonging t" SC/ST are kept in mind 
while finalisinq the names of t ~ 

~  fer deputin 9 to forel Q; 
c')untrl.es i')r training". 
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5.7 During the course of evidence, the witness 

exp 1 ained fur thar :.-

5.8 

-
"F0reign tr.'3ininq is based on 

~  ~  where there 
is a sort -,f e . .nu or agreement 
between t ~' equipment supplier 
and Vizag Stoel ?Lmt. Candidates 
are ch0sen in those particular 
areas as p.,'r the agreement and they 
are sen t "l9 t for t ~  Q. It a 11 
depends up')n how many SC/ST 
candidates we ~  at that level 
in that p,"1rticular area. It is 
purely a chance. S ~) S , the 
trainin 9 h.:mpens t~ be in the 
area of r'Jl1in'g mills and, by ch.!)nce, 
SC/ST number is ')~ , then the 
selected number bec :.mes qui te'g::>'} d. 
It m3Y so hap;J,en th')t .; I a 
par tic ul ar .:It-ea, the i n umber may be 
less, whereas the t:. 1 number may 
be alright. It .:Ill ~ up')n the 
area of training_ This is worked 
'Jut wi th the equipmant sup'1ler. 
But, by and large, there is no 
discrimin ati·:m •. /\bout 12% ':If the 
selected candidates are fr:>m SC/STn. 

The re")resentati.e r')f the Mini stry ") f 

Stee 1 further c l-3ri fie:-:1: 

"The que s tiln ,,)f trninin 9 can be 
viewed fr "llTI twf) anqles _ One is 
general pu:;,:pose training. In 
~ t, we sent staff for 

c:)urse abr';ad. The C')mmittee's 
view is ~  ~  and the staff 
sh0uld get the : ~ t  tv. 
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The ~t ~  is trainir.q ~  
~ t  ~  ~ t ~ ~  

.~~  ati')n or ~ t ')  of 
~ t. n.ere, the st"3ff 

working in that ;n:ei3 w')uld be 
the rrl')per candidates to be 
deputed and it ccmnot be 
envis;j ged that a 11 the equipmen t 
will ceme in a particul.)r area 
because different pr::>jects w')uld 
be taken up at different times by 
the C0ffipany. Therei')re, the 
staff in different arSi3S may be 

required to gJ on training. By ii1d 
large, the CJmpany t.ries ta do 
justice to the staff working in that 
are a whi ch inc1 udes SC/S T. Yau may 
ace ep t thi s ". 

~ this, the ~ tt  reacted t ~t if 

there are eli gible SC/ST candidates in the areas 

requi red f":)r trainin 9 abr'1ad tho Vbak·h.?PiJ't:aPll s;tool 

?lant sh')uld try t..., send them f"I' ~ uch t ,~ . 
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5.10 The C:>mmittee ~'  t ~t the ~  

of se/sT em::>loyees sent for training t'J foreigl 

c')untries is 'In the lower side. They, theref')re, 

rec::mmen c1 th at·t he Vi t ~  atna rn 5 t ~  1 ~  an t s ho ul d 

ensure thilt an ~t  number ,..,f eligible SC and 5T 

em,l ')yecs are dep uted for tr ainin 9 to f'Jrei 91 

c'Juntrics whether for 9sneral prup')se of tr'lining or 

for training under agreement/contr3ct si91ed with 

the equipment supplier, etc. 
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a 1H ER MI \ TTERS 

It h='1s been ':':lbserved fr'Jm the /\nnua 1 Rep"rt 

'Jf the Vis-3khaprltnam Steel ~ t f')r the year 1990-91, 

th1t the stdtistics relatino t'J rel'Jresentati':m of 
',' , 

SCs .-:md STs has n'Jt been incorp'Jrated t')r-:>perly in 

the Rep'Jrt as per the prescribed format in this 

re 9i1rd. 

6.2 When ~  t~ ~  the raasons for the same, 

it has been submitted in a written reply t ~t in the 

~  Rep0rt f'Jr the year 199J.-92, a separate parn 

with re 9::Jrc1 t? t~t ')  of SCs/STs in ampl ':lyman t 

has been included and it wi 11 be ensured that the 

ReO'Jrt is furnished in 1ccQrd,mc e with the ~t prescribed 

under the Presi ~1 t ' 1 Di reeti'ves • 
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It, . ( ; '~  ~', . _  .  " r, ). '~ 3;", ': ,.;-: \. ~ C'jrrl1'li't'tee iiesirethe Visakhapatnam Steel 

:  f ~1 t t,~t~ :': ~ tJre th8t 'fr'Jdl·i he'oc e ~ ~ ~ hl e in f ~  ti:m 

:t, '1 ') ~  t~ ~' t  '1t : ~  t t ~  ) 'S 1~ in emp ~  t 

ills ,~ ~~1: ~ ' :'t : ' ' '  ~ ' t ~ ( t ~~ ~  atnam 

.:~',S t , ,~ 9 t  ith'e,:'fo:nn'at :, : :t ~ '  the purpose, 

L 'un der1 ,i·the ~ t1~  ~'t  ~ ' : :~~ ~: : ~' ~ 
" \ \ :,1 

I , , ... .,. : 
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(b).' speIO-ECONOMIC DSVELOr.'vlENI 
--.--- ' ~ 

6.4 It has Q8en s tater:! in til e ~  limin sry t~t  1 

t , t~ ~ '1t  Steel ~ lent h3s n')t ~ t  any 

Sl}eci,11 scheme ~  5 Jcia-ec'Jn1mic development af SCs/STe 

by ~' t ~~ vill0ge(s) nred-'minrlntly ~ t t  by SCj 

'~ SIs in the vicinity .)f th..; r'lant. J .1 

6.5 The ~  ttee de sired t'J kn'Jw as t'J why th e 

Vis' Steel ~) t has not unrlertaken ~  ) .~  

scheme for s0ciJ-ec'Jnomic nevel'Jpment ~  SCs/STs by 

ad'J:)ting 1 ~  l1rerinminantly inh'1biteri by 

SCs ann SIs in the vicini ty of the ~ t anct which h.q'i 

:~ ~ t ~ t to the arlvancement of SCs and 5Ts. 

In a 111!!'i tten re;Jly, it has been st'3tar.\ that Vlsakhap 1tn. 

StOGl ;.1ant h1s beun fClcinCl :~1 c')nstraints fr'"lm 

the very ~' bee JUS\:, '"If inAdequate allocati-:m 'Jf 

fun:ls by the G')vernment in the annu,=Jl budgets. ,\lthoutj1 

th9 plan t h-35 been c')mp leter.! ::)nd commissi·,nei, S')lTle 

wJrks still remAin ti bo C'"lffipl,:ted. G,verhnent h"'lS, 

th0.r;;) f'"lre, s ti 11 t'J p :;:'0 vi de buiget3ry sU:JpO rt t') ~ 

great extent. In view 'Jf t ~ difficulties, ~ ~ )1  

S t .~1 ~' t h::ls n'Jt been able t~ f..,rmr311y nrlao 1~'  

f,)r rjevel')pment in the ronrmer sue:, activities are 

un'olcrt.=tken by r)ther Steel· ~ t . Vishakap.=ttnam Ste<?l 

?lant has extended ~1 3ssistance fnr :->eripheral 
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devel'Jpmcnt of t t ~)  c'Jlonies in which SC/ST 

'Jopul."'ti:m uls') exist.s. Recently ,'3 sun of Rs.2) lakhs 

is e-1rm:lrkec1 for. such peripherctl development like 

c':)nstructi':'n 'Jf C')mmuni ty Welf.3re Buildings, digt:"'ing 

of b')rewolls, di stribution I)f cycle riCkshaw • . , 

'1n'i SllWing m;lchines t'J nearly people ;:mrl sch'Jol b.1Qs 

for ~ '  chiliren etc. Injdditi'1n Vish<lk::1p"tnnm 

St.ee 1 ?l·ln t hi)s in tr'Jrluc ed ex c lusi ve scheme s for 

<''lw:3rd 'Jf sch')lr1rships to the wards 'Jf sc/sT empl')yees 

and also c<?lsh ('Marris to the children "f sc/sT 
~') 1 '}yees f n.r securin S firs t and secon rl posi tion.s 

in SSC. 

.. 

Durins the C'Jurse of evidence, the Cl)mmittee 

. 
earmatke;.:: ;:0 sum ,)f Rs.20 11kh. They desired the Ministry 

")f Ste::>l t') c:>me t'J their rescue ~  there were 

instructiCln fr'Jm ~ t of India that every 

Qen ~  tmen t sh'J ul d ~ '1  s 'Jfl}e 8mount' in their bud net 

. ~ t :  .... te to the percen t", ne of SCs anri 5 T empl0yees 

f'Jr t '~ socie>-ec'Jn')mic developffi.8nt of SCs!STs. 'They 

sh')uld ('!u::Jntify the amount. The Coml1ittee desired 

to know fr:::m the wi tness ·"35 t.') hew much ~) '1 ey h i'lri been 

.. 
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,~ t  by the Dep1rtment 'Jf Steel for ~ :  development 

'Jf 3C 3nd sr people. The witness submitted as ' ~ : 

"I be f] yo ur 1 a "we to s ubmi t a 
note on this. I must confess 
that the i"'inistry' s budnet 1s 

t ~  very tt ~ these 
chys. :"''1st of the budaet is met 
by the intern'll rDS":lurCes 'Jf tlSUs. 
Th'Jse t~  9S which fire hrav:l. 1 y 
in deficit'like the Viza£'! Steel 
I'lant are given S'lTle money t'J 
c'Jmrlete tn0ir project. However, 
I wi 11 have -=I note for you 'In this 
subj ec t". 

6.7 lh eC'Jmrni ttee pointed out to Vishi3k r3?atnam 
St ~  ~') ~ t that they sh,uld spend s'Jme m"mey fr'Jm the 

Peripherr)l Devel:)pment Fund for theWelfare 'Jf Scavengers 

Communi ty who rlre the m'JS t ~  .-;ble am'Jn gtt SC peop Ie. 

They su :t ~ t  th:1t these ~  gers can be gi ven s:>me 

benefits reg.=!rdin9 ': t ~ , em::>l'?yment etc. and . 
des ired t, know fr'Jm the wi tne ss the ir re.':')'J,nse in thi 5 

The wi tnes 5 respon ded: 

"v'J8' will certainly' tnke note 'Jf i tn. 
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6.8 Tho Cammittec nate th1t Visha.k-1patnam Steel Plant 

~  extended 1 ~  nssistanc.e for peripheral 

devel'Jpment of t t ~  ~  in ~ 

SC!ST :)':'>pul·,tion rlls'J exist.s and recently a sun of 

1 ~. ) l.qkhs is oarm:irked for peripheral development. 

The re:-:>resentative ')f the Ministry ':'>f St.eel, hO'v'l9ver, 

c':'>nfessecJ durin!) the CDurse of evidence that Ministry's 

direct budretary cC1ntribution was pr.=!cticnlly very little 

for supYJrtin 9 such "'lC tiv itles of the Vtsalrh,3p.atn'Bm. Swal 

6.9 The Commi ttee rec cmmend th 1t Vishakap=!tnam Stee 1 

~ t should strive t., unciertr"!ke St")ecial schemes for 

S'1ci'J-ec:":lnmic devel')pment of SCs/STs by arlopting village/ 

~  ~ ') ~ t  inh1bi ted by SCs and STs in t ... 

vicini ty 'Jf ihe ?lant. They further rec(l'J}mend that the 

Visakb:'l!) atnam Stec 1 ?lrmt should snen d some money from 

their '')eripheral l)eve10rment Fund for the welfare of "the 

SCt1V3nrjerS C')mmuni ty who Jre tre most vulnerable 

secti'Jn amonGSt SCs/STs ':'>n the activities like 

educ·ati:m, employment, medicnl facilities, shelter ••• 

etC. 
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6.10 The Committee also delire the Ministry of Steel 

to Come to the rescue of the Visakhapatnam Steel Plant 

by providing adequate funds fr'E Special Component Plan 

and Tribal Sub Plan to them in undertaking the schenes 

havin 9 a di rec t re levanc e to the adY3ncemen t of the 

SCs/STs. 

NEW DEUiI; 
26 March, 1993 

5Chai tr a, 1914-15 (Saka) 
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After in "Q:'aduc tian durin 9 the caurse 
of evidence, the Canmi ttee desired to know as 
the Visakhapatnam Steel Plant Authorities had 
up with the Ministry that there should be ana 
fran SCs/STsan their Board • 

. .., 
to whe the:-
ever taken 
Director 

.... ! •. The Committee whic h also visi ted ~t  Steol 
Plant durin g the course of thei r on-the-spot Study Tour . 
where they desired the Visakhapatnam Stet:·l Plant tl) t.:}ke 
up 'the iSSUG of app0intm:mt of SC/ST Director on .the 
Board of VisakhapatAam'Steel Plant with their t ~
tiv8 Ministry, desired to know from the Wi 1rless as t~ 
whether the matter was taken up by the Visakhapatnam 
steel-Plant. with their Administrative Ministry. , 
3. The witness stated: 

Direct 's in public sector enterprises 
"The pOI'cy regarding appointment of 

is d2c ed by the Departroen t of Public 
Enterp ses and the appointing authority 
is the J\ppoltttment Committee of the 
Cabinet. Enier, a similar .uggestion 
was examined by the Department of Public 
Enterprises and they decided that it was 
not necessary to appoint specifically .SCs 
or STs Direc tor on 1:h e BOdrd 0 f the Comp any 
wi th referonce to 33th Report of the 
Committee on SC and ST". 

4. The Commi tte.:: then desired to know the views of 
the Ministry regarding the appointnent of 9:/5T on the 
.Bo1I'd of Direct'Jrs, the witness submitted: 

"My ~.  is, if a sui table 
candidate is available, certainly 
he should be appoin ted". 

5. The C'Jmmittee wanted to have an unambi9=>us 
response of the Ministry as ta whether a member from 
Scheduled ~ t  and Scheduled Tribo should be appointed 
on the Board of Directors, the witness roplied: 

"We wi 11 take it up wi th the Departmen t 
of Publi cEn terpri ses". 
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6. To a furth0r query to thi s :..:ffect, the wi tnoss . 
oxplained: 

ml'h.Y wi 11 ~ bi do by the Directi ves 
of Bureau of Public EnterprisGs". 

7. II) aspocific aUfJry from the Committee3s to give 
their views ")ver' the issue of such arr appointmen t, the 
witness agreed to the sugges'ti'Jn of 'the Committee th;:;t3 
member from Scheduled C:Jste cmd S ~  Tribe sh'Juld 
be appointed on the B'J.:trd of Directors. 

3. ,During the course of Gvidenc'e, the Committee 
desir'?d to know from the' Visakh'apa'tnam Steel Plant 
authori ties :1$ to how was it that they were not gettin g 
enou gh SC/ST tGchnic ian S' in t C' c ate Clary 0 f posts, the 
repr esent ative of the Vi sakhap atnam Stes 1 Plant 
sUbmi tted: 

"In Group C, we have two Cr3te gories 
:l f pr]op Ie. One is techni ci an s, wh'Jm 
we recrui t at lower level; and 
another is Chargeman cate gory whom 
we recrLli t at a hi g,er 1 evel wh 0 wi 11 
be promoted and go to the category B. 
The qualification is Matric and 111 for 
technicians and Qbploma in En gineerin 9 
for Char 90man. In both cases, candidates 
-1re in sh'J rt supo 1 y. They are expo sed 
to written test and many do not pi'1ss. 
This h=ls also been occentuated beCause 
of the f(lct thAt our recruitment is very 
very rapid in the 1ast'tNo :or three years. 
Our Plant Lhits ~  commissioned wi thin 
a periof of almost two years. S~, it is 
not th,!)t we have n-::>t aet the pe-::>ple; but 
there is a' shortfall s ti 11 esp ecia 11 y in 
S Ts ". 

9. On boin 9. quos tioned by the Cammi ttee to name 
the posts -3gi:dnst which ST candidates were not nvailable 
th e wi tne 5 5  S tate d : 

IIIn the cas e of ex ec uti ve an d supervi s')ry 
nosts., the availability of the ST 
~ t  is ~  very ~ t .  a 
matter of fact, we have made a number of 
exclusive advertisemen ts to recrui t them, 
but it has been a herculean task to get 
these people. We are facing a very 
di fffcul t task with re gard t() group 5 ;\ 
and B posts. But we will be able to make 
up ~  B posts by promotion from Gr,:,up "-
en. 
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10. A.s regards the availcbility of 5T c"'lndid?tes. 
the wi tness during the course of evicllnCe sUbmi tted ' 
. that in spi ta of a 11 the attempts, tho:::y,ere not 
getting ST candidates. 

, 

11. When Commi ttee desired to know from the '.r 

t ~  tha! if the t ~  categJry of persons 
espec1-31ly :~  were not av;ulable in any GroUp of 
posts, then how did they propose t') fill up these 
posts in vie" of the eD(istin g backlog in Gr'Jups of 
posts, the witness explained: 

"We are makin 9 an honest attemp t.lf 
we are not able to meet wi. th success, 
then as you advised, we will try to 
club certain posts and try to fill up 
thesQ posts. Our last alternative w')uld 
be 1h3t VlO will seek clearance of the 
Board to convert some posts of 5T intn S ~. 

12. .\s regards the backlog of ST candidt1tes in 
Group A nosts, the witness informed the Committee 
that 'we' are confident that we will be able to make 
up this shortfall'. 

13. The Cornmi ttee desi ':'ed to know frorn the 
Witness the time span in which it was proposed by 
Visakh3p3tn;am St ~  Plant to make up the ~ as 
far -3sGroqp 'Bt and fC' were concerned, the witness 
resp'Jnded: 

"Our planning ia such that roughly wi thin 
a period of 18 or 24 mon1:hs, we should 
be able t'J make it up. And other problems 
have also come in. While commissioning 
the plant, we have done a good ~.  
had to recruit a massive figure of 2500 
people per year. We did not have 
breathing time. Suppose candidates have 
failed, VIe h3d to call them again. But 
that possibili ty is not there ••• ". 

14. Durin g the course of evi dence, the witness 
reiterated his earlier com'niiment regarding clearing 
the backlog of Ckoup 'Bt and 'ct vacancies as follow' 

" •••• as I have men'ti"ned earlier in 
reply to some of the ~ t  nut 
up by some of the Members, it will be 
our considered and conscious effort,? t') 
see that wi thin 18 to 24 months r time, VIe 
fill up the backlog in SC/ST cate(}:)r:las ", 
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15. ': During 11 e cour'se of f:vidence, while replyinr 
tr) another query, the wi mess stated they did not 
exnect that. th ere would ~ shortfall of can didates. 
Ohce the quali fYin g period 0 f four years was over, 
there ~~ ~  be enjugh flow of candidates for t ~, 

16.. Durin 9 the, course of .,eVi denc e whi Ie di sc uss in 9 
in-service training for promotions and on the question 
of giving further relaxation to SC/S T candidates who 
could not qualify even after training for periods 
ranging fr-OOl 18 months to 3) mcrths, the witness 
resp')nded: 

''We wi 11 do it. \,/e wi 11 work au t that 
scheme to give some sort of relxation. 
V'lhen the qu es tion 0 f promotion from one 
cadre to the )ther cadre arises, we 
wi 11 9i ve one 0 r "two more chances to 
SC/STi'. 

17. During the course of eVidence, in reply t'J a 
question as to how they h"3ve arrived at this decisi''ln, 
the representative of the Ministry of Steel SUbmitted: 

II 

In 'this case, most of the posts in S, 
C and 0 are filled up by promoti on and 
therefore the extent of direct recrui iment 
is small. Accorqing to my information, the 
company does it locally. Therefore it is 
not coming in the category af /\11 India 
recrui tment by ei ther limi ted cbmpetitive 
examination or wi thout it. Therefore they 
have ridopted the original standard which -
the ~ t  directive says is 
aryplicable to C & 0 group, in respect of 
Or oup S also It. 

18. He submi tted further:-
'.,. 

"It is because of the peculiar circunstances 
where most of the posts are filled up by 
promotion and there is very limi ted 
recrui1ment. They are doing it only 
locally". 

19. The Chairmcn-cum-Managing Director of 
Visakhapatnam Steel ::?lant ad''ied:-

"There is an understandinq re;,ched with the 
C-overnment of I\ndhra ~  t ~t we must 
take all the people at this cate gory fran 
the 10 Ca 1 emp 1 oymen t exc han ge only. That 
is why this cannot be kept as l\ll ~  
post. As far as promotion raservaticm is 
c")ncerned, 15% for SC ansi 7% for 5T is 
earmark ad n. 

ito •. , 
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20. When the Committee pointed 'Jut the fact that 
there werp clear" instructi')ns in 1he Presidential 
Directives that Qraup'B' plJsts were ,\11 India Posts 
(the percent2.ge applicable to these P'Jsts sh6uld be ... " 
1 ~ and 7"'% for Scheduled Castes and Scheduled Tribes, 
respectively} and desi red t'J know why the :?resi dentia I 
Directives had not been f'Jllowed by the Visakhapatnam 
Steel plant, the wi tness submitted :-

"The ~ ' t has to m:ve and the work has 
to go on. S'J, it is a sort (') f .~ c')mo't'om1"'Se 
formu la. It is n:.)t that th e entire 'c ate gory 
has been taken fr')m them. We have reSl'")rted t,.., 
All India selection for some posts of 
category '8'. That means we 'have taken them 
fran Ste"?l AuihlJri ty of India and other allied 
Steel manufacturing units to get experienced 
(SC/S T) can dida tes ". 

21. When the C')mmi t tee pain ted out that they have no t 
come across any organisati:m in the country where the 
recruitment to Group 'B' posts had been localised and 
desired to know the basis forLfrom the ~ t  
Directive in this regard. the representative of the 
Ministry of 3teel exaplined:-

"The Ministry have of course, issued a, 
dr!'ecti ve in 1991 an d itt e unders tan din 9 
is that most of the posts in ~ 'BI 
will be by promoti'Jn fr'Jm Gr:'Jup 'e'. We 
a QI'ee wi th you that if it has to be open 
recrui tmcnt, it shlJuld be on all-India 
basis. /\5 the CMD has poin ted out, sometimes 
thaI'e are local difficulties Yhich may strain 
the m;:magement. But the Ministry is not iii 
favour of l'Jcalising the recruitment". 

22. When the Committee pressed for direct 
recruitment on all-India basis for Gr'Jup 'a' posts the 
witness c0ncluded:-

"We will take it up with the ManC'lgenent 
to make it/HI-India cadre to t he t ~ 

there is direct recrui 1men t. " 
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23. Durin 9 evidence the CQmmi ttee poin ted aut th;')t i'i 
sane C;:Ises the letterw were not reaching in time try .. 
pe?ple and even registered letters got delayed S1 :~., 
Thl.s was more s':) in vill,ages and thus, the very ~ ,: 
of the letter was .defeated. The Coml1li ttee, therefare, 
desired that it should be ascertained as t':) whether 
the letters had' really been received by the candidat"'s 
and if not, they must be given ~ t . 

24. Durin 9 the ~  of evidence, the Chai nnan-cum-
. ~ Director submitted: 

~S I mentioned, the recruitments were m:-re 
t :: ~  in the ~  1989, 1990 and 

1991. Our ~  Department c')uld not 
just man.,ge t') in6rm the fai lures or the 
deficiencies on the part of the Scheduled 
Castes and Scheduled Tribe candidates to the 
Employment Exchange in view of the shortage 
of manpower available with us. Now the 
majority of the selections is over and for ~ 

the rest part of it, we assure the Chairman 
thc1t in future, we will bring out such Cases 
to th e no tice 0 f the Emp l'Jymen t Exchan ges ". 

25. During the course of evidence the t t ~ 

of the Visak hapa tnam S ~  1 PI an t submi tted:-

"I may respecM 11 y submit· that the 
rasters are main tained prr")perly. The' 
Ministry officials visited in 1989.They 
exp la ined some of th e poi,. ts. We are 
meticulously following all the tJui:lelines". 

26. During the course of evidence, the Committee 
wanted to know as t~ how many times the VisakhapJtnam 
Steel i-'lant had done Special Recruitment Drive during 
the lastthre'''\ ye3rs. In reply the wt'1ness sti1ted:- ,. 

."We have dane it two t1Dl'OS. in 1990 and 
in 1991 the special drive for recruiiment 
of SCs and STs cnndidates. Hight now we 
are having 77 posts in executite category 
for which special drive is on. We hope to 
fill this up by ,\pril-May 19931:. 

27. The Corrrni ttee desired to know the number of 
c:lmp 1 ain ts! ~  received from SC/S T Em!Jloyees 
during the ias t 'three years and als'J the n 3ture of 
qrievances/complaints ~ , ~  time taken for 
theirdisPQsal and ~ the ~  of c ompl?ints 
disposed of. In resp'Jnse, the w l.1ness exapll.ned: 



• 

"In a 11 41 gr1 avances have been 
settled in 1991 out of 51 grievances 
received. They were rol"'ltinq t~ the 
incenti ve scheme which has been imp l)mernted 
In 1992 we received 71 grievances and 50 
wera settled. 21 were pending. /\11 the 
grievances arc settle d, wi thin on e or u.vo 
m"nths ". 

28. During the c"urse of evidence, the ~ tt  

impressed up"n the Mana Qente n t that n" t on 1 y the 
service mattr.:'rs of sc/st but their general welfare 
should o3ls0 be discussed such as education of thf'ir 
children,incentive. to deserving SC/ST people etc. 

29. The Witness responded: 

"There are many avenues or areas 
available for the SC and 5T 
colleagues of ours where they do 
meet. There are Conmuni ty Cen tres 
and Multi ?urpose Halls. They meet 
there wi thout any di fficul ty. We a1 so 
inter-mingle with them. We spent Quite 
a lot of m-:mey in setting up A par'k 
and putting Dr.Ambekkar's statue. We 
have quite a bit of t t ~  wiih 
these people". 

30. During the course of evidence, however, 
it has been stated that planning is d')ne every yeo_ 
We p Ian for one year and we recrui t pe"P Ie. 

31. It was further submitted:-

"I\ctually what happens j.5 that 
when we have a certain number 
of vacancies t~ be filled up 
aut"lm;:;!tical1y as per the r"ster 
and directives ?f theGovernment, 
certain posts are earmarked very 
clearly for SC and 51" people. It 
is also knoVvTl as to how many people 
we hiJve t') tbke in those c.:.lteg"ries". 
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32. During the course of evidence, the witness 
exolaincd further:-

"Forei g1 tr 03 inin(" is based an 
speci:llised ar.eas where there 
is a sort of MOV or ~ t 

betwe2n the equipment'supplier 
and .St '~  Plant.Candidates 
are chosen in those par.ticular 
areas as per the agreement and "they 
are sent out for training. It all 
deoends up:m how many SCtS T 
candidates we have at that level 
in that parti.cular area. It is_ 
purely a chance. SUppose, the 
training happens to be in the 
area of rolling mills and, by chance, 
SCIST number is good, then the 
selected number becomes quite good. 
It may so happen th,3t in a 
particular area, their nt.mbcr may be 
less, whereas the tot al number mP.lY be 
r:llright. It all depend upon the area 
of training. This is W'Jrked out with 
the equipment supplier. Thus by and 
lar ge, there is n'J di scrimin ation. 
About 12% of "the select'':!d candidates 
'are ~  SC/ST". 

33. The I'O,)resentative ')f the Ministry ')f Steel 
further clarified:-

"The ques ti'Jn 0 f tr ainin g  c an be 
vi.wed from tw'J angles, One is 
gan er alp u rp 0 s e tr ain i n g. In GJv t. , 
we sent staff f,)r course abroad. The 
C')mmi ttee f s view is vcr y v i'lli d -3nd the 
staff should ~ ..:t the opportunity. 
Tho. other is training of suppliers 
for particular installation or 
operatian of equipment. Ther, the 
staff workina in that area would be 
the proper c;ndidates to be deputed 
and it ca1not be envisaged that all 
tho equipment will come in a particular 
;'lrea because different pr'Jj ects would 
be taken up at different times by the 
C-npany. Theref')re, the staff in differen t 
areas may 00 requirr·d to go on trainin g 
By and 1 ar ge, 'the Company tries to do 
justice to the staff workin 9 in that 
area which includes s::,/ST. You may accept 
thi s tI. 

• 
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34. To this, the Commi ttee reac ted that if there 
are eligible SC/ST candidates in 'the areas 
required for training abroad, the Vishakpatnam Staal 
r'lan t should try 110 send them for such training. 

25. During the course of evidence, the Committee 
p')inted Gut that Visahakp3trlam Steel ~ t had 
recen tly 8armarked a sum of Rs.2J lakh. They desired 
the Minlstry of Steel t'J come to their rescue 
because there were instruction fr')m G::JVernman t of 
India that (;very Department should earmark some 
amount in fueir budget proportion ata to the percent-
age of SCs andSTs empl'Jyees for the socia-economic 
deve lopmen t of SCs/S Ts • They shoul d quan tify the 
amount. The Committee desired to know from tho 
witness as to how much money had been quantified 
by theDepartment of Steel for 'the development of 
SC and ST pel')ple. The witness submitted as f')llows:-

"I bl2g your leave to submit a 
note on this. I must con fess 
that the Mini stryt s bud get is 
particularly very little these 
days. ~.1  t 0 f the budget !  s met 
by the internal resources of ;SUs. 
Those t~  which are heavily 
in defic i t lik 0 the Viza g 5 tee 1 ;>lan t 
ar0 given s')me money to c'Jmplete their 
project. However, I will have a note 
for you on this subject". 

36 ~ The Comm! ttoe pointed ::>ut t'J Vishakapatnam 
Steel Plant that they should spend sane money from 
the Perip'neral Development Fund for the '!Jelfare 
of ~  Community who aro the most vulnerable 
amongst SO peopee .. _ rJhoy slJClgested t t.t . ~) 

scavongers can be given some benefits regarding 
educatlon., cmnloyrJ1ol') t ?tc, and ~  to knb-w from 
the witness their respr::>nse in thi s re gard • 

. 
The wi tness responded:: 
I" .• 

".Ie will certainlytako note of it". 
I 

The wi toe sse:; then wi tbdr-Ui. 
The Committee then adjourned. 
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